
Development (NCCD), Gurugram, Haryana, for the year 2023-24, 
together with the Auditor's Report on the Accounts.     

 (b) Review by Government on the working of the above Centre. 
[Placed in Library. See No. L. T. 905/18/24] 

 
Notification of the Ministry of Information and Broadcasting  
 
THE MINISTER OF STATE IN THE MINISTRY OF INFORMATION AND 
BROADCASTING (DR. L. MURUGAN): Sir, I lay on the Table, a copy (in English and 
Hindi) of the Ministry of Information and Broadcasting Notification No. N-
10/001(2)/2024-PBRB., dated the 13th September, 2024, publishing the Prasar 
Bharati Recruitment Board (Procedure and Conduct of Business) Regulations, 2024, 
under Section 34 of the Prasar Bharati (Broadcasting Corporation of India) Act, 1990. 

[Placed in Library. See No. L. T. 1014/18/24] 
 
Report (2022-23)  of the Central Agricultural University, Imphal, Manipur  
 
कृिष एवं िकसान कÊयाण मंतर्ालय मȂ राज्य मंतर्ी (Ǜी भागीरथ चौधरी): महोदय, मȅ िनÇनिलिखत 
पतर् सभा पटल पर रखता हँू:- 
 
 (1) A copy each (in English and Hindi) of the following papers, under sub-section 
(3) of Section 29 of the Central Agricultural University Act, 1992: - 

 (a) Annual Report of the Central Agricultural University, Imphal, Manipur, for 
the year 2022-23. 

 (b) Review by Government on the working of the above University. 
 (2) Statement (in English and Hindi) giving reasons for the delay in laying the papers 
mentioned at (1) above.  

[Placed in Library. See No. L. T. 971/18/24] 
 
I.    Notifications of the Ministry of Food Processing Industries 
II. Report and Accounts (2022-23) of NMPPB, New Delhi and related papers 

 
THE MINISTER OF STATE IN THE MINISTRY OF FOOD PROCESSING INDUSTRIES 
(SHRI RAVNEET SINGH): Sir, I lay on the Table— 
 
I. A copy each (in English and Hindi) of the following Notifications of the Ministry of 
Food Processing Industries, under sub-section (2) of Section 39 of the National 
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Institutes of Food Technology, Entrepreneurship and Management Act, 2021: - 
 (1) I-11018/1/2023-ID., dated the 7th August, 2024, publishing the National 

Institute of Food Technology Entrepreneurship and Management-Kundli, 
Haryana Academic Ordinances, 2024. 

 (2) I-12052/3/2023-ID., dated the 12th October, 2024, publishing the National 
Institute of Food Technology, Entrepreneurship and Management, 
Thanjavur, Tamil Nadu Academic Ordinances, 2024. 

[Placed in Library. See No. L. T. 1050/18/24] 
 

II. A copy each (in English and Hindi) of the following papers: - 
 (a) Annual Report and Accounts of the National Meat and Poultry Processing 

Board (NMPPB), New Delhi, for the year 2022-23, together with the 
Auditor's Report on the Accounts.     

 (b) Review by Government on the working of the above Board. 
 (c) Statement giving reasons for the delay in laying the papers mentioned at 

(a) above. 
[Placed in Library. See No. L. T. 1051/18/24] 

 
 

Reports (2023-24) and Accounts of MANTRA, Surat, Gujarat; SASMIRA and BTRA, 
Mumbai; IJIRA, Kolkata; NITRA, Ghaziabad; WRA, Thane, Maharashtra  
and related papers 

 
वÎतर् मंतर्ालय मȂ राज्य मंतर्ी (Ǜी पिबतर् मागȃिरटा): महोदय, मȅ िनÇनिलिखत पतर्ȗ  की  एक-एक 
Ģित (अंगेर्ज़ी तथा िहन्दी मȂ) सभा पटल पर रखता हँू:- 
(i) (a) Forty-fourth Annual Report and Accounts of the Man-Made Textiles 

Research Association (MANTRA), Surat, Gujarat, for the year 2023-24, 
together with the Auditor's Report on the Accounts.  

 (b) Review by the Government on the working of the above   Association. 
[Placed in Library. See No. L. T. 1263/18/24] 

 
(ii) (a) Seventy-fourth Annual Report and Accounts of the Synthetic and Art Silk 

Mills’ Research Association (SASMIRA), Mumbai, Maharashtra, for the 
year 2023-24, together with the Auditor's Report on the Accounts.     

 (b) Review by Government on the working of the above Association. 
[Placed in Library. See No. L. T. 1262/18/24] 
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